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HINDUSTAN MOTORS LIMITED
CIN: L34103WB1942PLC018967

Phone: 033 4082 3700/2242 0932, Fax: 033 2248 0055
Email: hmcosecy@hindmotor.com, Website: www.hindmotor.com

NOTICE TO THE MEMBERS

a. NOTICE is hereby given that the 78th Annual General Meeting
(AGM) of Hindustan Motors Limited is scheduled to be held on
Tuesday, 29th September, 2020 at 4:00 pm (IST) through Video
Conferencing / Other Audio Visual Means (VC/OAVM) in
compliance with the provisions of Companies Act, 2013 and rules
made thereunder and SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015 (“Listing Regulations”) read with
Ministry of Corporate Affairs (“MCA”) General Circular No 14/2020,
No. 17/2020 and No. 20/2020 dated 8th April, 2020, 13th April, 2020
and 5th May, 2020 respectively and SEBI circular No.
SEBI/HO/CFD/CMD1/CIR/P/2020/79 dated 12th May, 2020, without
the physical presence of members at a common venue.

b. In compliance with the above circulars, soft copies of the Notice
convening the 78th AGM (“Notice”) and the Annual Report for the
financial year 2019-20 will only be sent through e-mail to all the
shareholders whose e-mail addresses are registered with the
Company/ Company’s Registrar and Share Transfer Agent (RTA)
i.e Kfin Technologies Private Limited/ Depository Participants. The
Notice will also be available on the Company’s website at
www.hindmotor.com and on the website of the stock exchanges
where equity shares of the Company are listed viz.
www.bseindia.com and www.nseindia.com. The instructions for
joining the AGM through VC/ OAVM and the manner of taking part
in e-voting process will be provided along with the notice.

c. Members holding shares in physical mode who have not yet
registered/updated their email address may cast their votes through
e-voting system, after registering their e-mail addresses on online
portal http://evoting.karvy.com by following the instructions
mentioned therein.

d. Members holding share in demat mode should update their email
addresses and bank mandate directly with their respective
Depository Participants.

e. Pursuant to Section 91 of the Companies Act, 2013 read with Rule
10 of the Companies (Management and Administration) Rules,
2014 and Regulation 42 of Listing Regulations, the Register of
Members and Share Transfer Books of the Company will remain
closed from Tuesday, 22rd September, 2020 to Tuesday, 29th
September, 2020 (both days inclusive) for the purpose of AGM and
to ascertain the names of members who would be entitled to
receive dividend, if approved at the AGM.

This notice is being issued for the information and benefit of all the
members of the Company in compliance with the applicable circulars
issued by MCA and SEBI.

Place: Kolkata For Hindustan Motors Limited
Date: 1st September, 2020 Sd/-

Prativa Sharma
(Company Secretary & Compliance Officer)

Conart Engineers Limited
TM

*Regd. Office: 17, Ground Floor, Jay Bharat Society Nr. Solanki Palace, 3rd

Road Old Khar, Khar West, Mumbai-400052, Maharashtra

‘CIN: L45200MH1973PLC017072’

(O) +91(265)2330946 E-mail: celcs@conartengineers.com,

Website: www.conartengineers.com

NOTICE OF BOOK CLOSURE AND E-VOTING

Notice is also hereby given pursuant to Section 91 of the Companies Act, 2013

(‘the Act’) read with Rule 10 of the Companies (Management and Administration)

Rules, 2014 and Regulation 42 of the SEBI (Listing Obligations and Disclosure

Requirements) Regulations, 2015, that the Register of Members and the Share

Transfer Books of the Company will remain closed from Saturday, 19
th

September,

2020 to Friday, 25
th

September, 2020 (both days inclusive) for the purpose of

46
th

Annual General Meeting.

Further, in compliance with the provisions of Section 108 of the Companies Act,

2013 read with rule 20 of the Companies (Management & Administration) Rules,

2014, Regulation 44 of the SEBI (Listing Obligations & Disclosure Requirements)

Regulations, 2015 and Secretarial Standard 2 on General Meeting, the Company

is pleased to provide the e-voting facility to its Members enabling them to cast

their vote electronically on all resolutions set forth in the Notice of Annual General

Meeting, through e-voting facility provided by National Securities and Depositories

Limited. (NSDL).

All the Members are informed that:

1. The cut-off date for determining the eligibility to vote by electronic means is

Friday, 18
th

September, 2020.

2. The e-voting shall continue from Tuesday, 22
nd

September, 2020 at 09.00

a.m. (IST) to Thursday, 24
th

September, 2020 at 05.00 p.m. (IST).

3. The voting through electronic means shall not be allowed beyond 5.00 p.m.

IST on Thursday, 24
th

September, 2020.

The Company has appointed Mr. Sanjay Dholakia, Company Secretary in Practice

(Membership No. 2655) of M/s. Sanjay Dholakia & Associates, as Scrutinizer for

conducting the e-voting process in fair and transparent manner.

The Members are requested to carefully read the instructions per taining to the e-

voting provided in the notice of the Annual general Meeting which is also displayed

on the website of the company and its RTA.

The results of the voting will be declared within 48 hours from the conclusion of

the 46
th

AGM. The declared results, alongwith the Scrutinizer’s Report, will be

available for thwith on the Company’s website under the Investors section. Such

results will also be forwarded by the Company to BSE Limited where the securities

of the Company are listed (www.bseindia.com).

By Order of the Board

For Conart Engineers Limited

Place: Mumbai Kavaljitkaur Dhillon

Date: 2
nd

September, 2020 Company Secretary


